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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
- Nineteenth Session _
BULLETIN—PART I
( Brief Record of Proceedings ) -

chncsda Y, Marcb 11, 2020.
No.217

The Assembly met at 9.00 a.mn. with Mr. Speaker in the Chair.
Questions ; .

Theee Questions in the list of Questions posted for the day were answered
orally. ' ' '

Adjoumment Motion :

After hearing the Minister for Revenue and Housing the Speaker withheld
consent to the moving of an adjournment motion given notice of by
Shri.N.Samsudheen and three other Members regarding the serious situation
reported to have arisen due to the reported lapse in the distribution of relief to the
flood victims and alleged siphoning off of flood relief fund by ineligible persons.

(In protest against the attitude of the Govemment in this matter the
Members belonging to Opposition staged a walk out.)

Calling Attention :

(1) Sht K. V. Abdul Khader called the attention of the Chief Minister
to the necessity to urge the Central Government to make diplomatic
inferventions to ensure the jobs of Gulf emigrants who could not
report for duty on time due to travel restrictions in the backdrop of
Covidl9 surveillance measures. The Chief Minister made a
statement thereto, -

(2) Shri 1. C. Balakrishnan called the attention of the Minister for
Transport to the necessity for intervention of the Government to lift
the night traffic ban in the Bandipur Tiger Reserve streich of
N.H.766. The Minister miade a statement thereto.

"KNPP. 441/2020 (i),




The Matters under Rule 304 .

The Matters raised in the House by Members under Rule 304 are listed

below.
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The Ministers concerned made statements on the respective subjects.

Financial Business :

Discussion and Voting on Demands for Grants in the Budget
for the financial year 2020-2021.

Shri Pinarayi Vijayan, Chief Minister moved Demand No, XII-

Police,
Demand No. XJ1I-

Jails and Demand No. XIV-Stationery and Printing and Other

441/2020 (ii).
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~ Administrative Services for the amounts shown against them under column No.5
in the list of Demands for Grants respectively.

DR. T. M. Thomas Isaac, Minister for Finance and Coir laid on the table
statements under Rule 236(3) with regard to these Demands.

The cut motion Nos. 2, 3, 7, 12, 14, 17, 23, 24, 25, 26, 27, 28, 32, 33, 34
and 35 in the list of cut motions for Demand No.XI], the cut motion Nos. 1, 4', 11,
12, 13, 14, 15, 16, 19 and 20 in the list of cut motions for Demand No XI1] and the
cut motion Nos. 1, 2, 4, 6, 10, 11, 12, 13, 15, 18 and 20 in the list of cut motions for
Demand No. XIV were moved.

‘The following Members took part in the discussion.

Shri M. Rajagopalan

Shri Sunny joseph

Shn E. T. Taison Master

Shri P. Ubaidulla

Smt.Veena Georpe

Shri Mons Joseph

Shr K. B. Ganesh Kumar

Shri K. D. Prasenan

Shri A. Pradeepkumar

Shri Roji M. John
| Shri Mullakkara Retnakaran

Shri R. Rajesh

Dr. M. K. Muncer

Shri P. C. George

Shri M. Swaraj

Shri Thiruvanchoox; Radhakrishnan
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Shri Pinarayi Vijayan, Chief Minister replied to the points raised during the
discussion. The cut motions were declared lost. Then the Demand Neo, XII XTI
and XIV were put to vote and passed.

Personal Explanation : _
Shri V. K. Ebrahim.Kunju had made a personal explanation under rule 288.

The House adjourned at 5.12 p.m. to meet again 9.00 am. on Thursday,
March 12, 2020. '

S. V. UNNIKRISHNAN NAIR,
Secretary.




